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02.11 P.M.

1. 2.11 P.M.
2. 2.15P.M.
3. 2.22 P.M.
4. 3.07 P.M.
5. 3.08 P.M.

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

Obituary References:

The House paid homage and observed two minute silence on the sad demise of:
i) The two firemen who lost their lives in the fire accident in Vikas Puri, Delhi.
ii) Shri Rabi Ray, Former Speaker, Lok Sabha.

Sh. Vijender Gupta, Leader of Opposition sought to know about the fate of the
Notice of Calling Attention given by him. The Chair stated that he had received
notices for calling attention and short duration discussions from various
members. He stated that he had allowed only one short duration discussion as
its subject matter was such that it could not be covered under the discussion
during Motion of Thanks or the discussion on Budget.

Special Mention(Rule-280):
The following Members raised matters under Rule-280 with the permission of
the Chair:-

Shri Jarnail Singh

Shri Surender Singh

Shri Jagdish Pradhan
Shri Pankaj Pushkar

Shri Rajendra Pal Gautam
Shri Mohinder Goyal

Shri Rajesh Gupta

Shri Som Dutt

. Shri Ajay Dutt

10. Shri Anil Kumar Bajpai
11. Shri Vijender Gupta

12. Shri Jagdeep Singh

Sh. Satyendar Jain, Hon’ble Minister of Transport replied to the matter
raised by Sh. Vijender Gupta, Leader of Opposition and Shri Jagdeep Singh.

Shri Vijender Gupta and Shri Jagdish Pradhan, Members of Bhartiya Janta
Party walked out in protest against the notice of calling attention not being
admitted by the Speaker.
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Papers laid on the Table:

Shri Satyendar Jain, Hon’ble Minister of Transport laid the copies of the
following on the Table of the House:
I.  Economic Survey of Delhi for the year 2016-17 (English and Hindi
versions)(on behalf of Minister of Finance).

II. Notification No.F.21(60)/Secy/STA/2009/203 dated 26.10.2016
regarding re-constitution of the State Transport Authority for the
GNCTD (English/Hindi versions).

[II.  Notification No.F.19(96)/Tpt./Sectt./2010/228 dated 25.11.2016
regarding probation timing of plying and idle parking of goods vehicle till
31.01.2017. (English/Hindi versions).

IV. Notification No.F.19(95)/Tpt./Sectt./2010/257 dated 20.12.2016

regarding compounding fee for the offences of the Motor Vehicles Act,
1988 & Rule made thereunder. (English/Hindi versions).



6. 3.10 P.M.
7. 4.50 P.M.
8. 6.24 P.M.
Delhi

V. Notification = No.F.19(96)/Tpt./Sectt./2010/19 dated 01.02.2017
regarding probation timing of plying and idle parking of goods vehicle till
31.01.2017. (English/Hindi versions).

Discussion on Motion of Thanks on Hon’ble Lt. Governor’s Address
continued :-

Discussion continued on the following Motion of Thanks moved by Shri Kapil
Mishra, Hon’ble Minister of Tourism on 06 March 2017:

“That this House expresses its gratitude to Hon’ble Lt. Governor for his address
delivered to the Assembly on 06 March 2017.”

The following Members participated in the discussion :

1. Ms. Bhavna Gaur

2. Shri Rajesh Gupta
(Shri Vijender Gupta and Shri Jagdish Pradhan who had walked out in protest
returned after an appeal by Hon’ble Speaker)

3. Ms. Rakhi Birla, Hon’ble Deputy Speaker

4. Shri Vijender Gupta, Hon’ble Leader of Opposition

Shri Arvind Kejriwal, Hon’ble Chief Minister replied to the discussion.
The Motion of Thanks was put to vote and was adopted by voice-vote.

Short Duration Discussion (Rule-55) :

Ms. Alka Lamba initiated discussion on ‘Alleged assault on freedom of
expression and attacks on the students and journalists at Ramjas College,
Delhi University by activists of ABVP".

The following Members participated in debate :

1.  Shri Rajendra Pal Gautam
(Ms. Rakhi Birla, Hon’ble Deputy Speaker in-Chair)
2.  Smt. Sarita Singh
3.  Shri Vijender Gupta, Leader of Opposition
(Hon’ble Speaker in-Chair)
4. Shri Somnath Bharti
(6.00 P.M. : The House agreed to extend the sitting by 30 Minutes)

Shri Kapil Mishra, Hon’ble Minister of Tourism replied to the discussion.

The Chair adjourned the House upto 12.00 Noon on Wednesday, 08
March 2017.

Prasanna Kumar Suryadevara

07 March, 2017 Secretary
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